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3. Director of Census(Operation)
U.P. 25, Naval Kishore Road,
Lucknow.

4. Deputy Director,

Regional Census Office,

Kamla Nagar,
Agra(ue) ... Respondents

(By Advocate: None)

O RDER (ORAL)

[Dr. Jose P. Verghese, Vice-Chairman (J)]

This OA was d%émissed on default by an order
dated 15.5.1997 and the petitioner has filed MA 1535/97 for
restoration and this court had issued notice to the
non-applicant. None appears today. In the interest of
Jjustice,.we have perused the application as well as the OA.

In the circumstances, MA for restoration is allowed.

On behalf of the petitioners, it was stated
that this case 1is covered in view of the decision of the
Hon’ble Supreme Court in the case of Union of India & Ors.
vs. Dinesh Kumar Saxena. This fact was stated in the
notice itself issued to the respondents. None appears today
in reply to our notice. In the circumstances, the
petitioners’ counsel states that he would claim the same

relief as given by the Hon’bile Supreme Court in the said

case and nothing more.

In view of this statement, we direct that

respondents shall give al}l the reliefs to the petitioners as
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given by the Hon’ble Supreme Court in Dinesh Kumar Dixit's

case, on a mutatis mutandis basis.

With these, this OA is disposed of with no

order as to costs.
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(Dr. Jose P. Verghese)
Member (A)

Vice-Chairman (J)



